PUBLIC NOTICE

No.GIR/CG/INL/2010 Dated 26" February, 2010

WHEREAS Rule 38(2) of Geographical Indications of Goods (Registration and
Protaction) Rules, 2002 provides as follows:

“The Registrar may after notification in the Journal put the published
Geographical Indications Journal on the internet, website or any other
electronic media.”

Now therefore, with effect from 1% April, 2010, The Geographical Indications
Journal will be Published and hosted in the IPO official website www.ipindia.nic.in
free of charge.Accordingly, sale of Hard Copy and CD-ROM of GI Journal will be
discontinued with effect from 1% April,2010.
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(P.H.Kurian)
Controller General of Patents, Designs and Trademarks/

Registrar of Geographical Indications.



